: MA/514 /38

with @

DA/426/38
Cxam ;: Hon'ble Mn P.,H. Trivedi + Viee Chairman
Hon'ble Mr, 2.M. Joshi e Judcial Memke r
12/7/19 88

Heard Mr.A.M.Saiyed and Mr.J.D.Ajme ra learned
advocates for the applieant and the respondents.

The pe tition does not dieclm e any ground and LXYPNS

rejected the same summarily. ma/514/38 also dispos ed

deepece of, ?\\J\‘"\
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